INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 22-APRIL-2026 (WEDNESDAY)

BEFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER
" AND SHRI MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

PART HEARD MATTERS

Sri Appeal Number Ai:::’ Assessee Bench 7Remarks

2022-

23 to

2031~
32

1 ITA | 3798 | MUM | 2026 [A] RELIANCE FOUNDATION HOSPITAL TRUST (E-FILE) - D E-FILE

2022-

2310

2031-
32

2 ITA | 3799 | MUM | 2026 [A] RELIANCE FOUNDATION HOSPITAL TRUST (E-FILE) D E-FILE

2027-

3 | 1A | 3800 | MuM | 2026 | 280 |[A] RELIANCE FOUNDATION INSTITUTION OF EDUCATION AND RESEARCH 5 E-FILE
| 2031- |(E-FILE)

.32 ‘ ' :

2027- ‘

4 | rra | 3801 | Mum | 2026 | 28t |[A] RELIANCE FOUNDATION INSTITLTION OF EDUCATION AND RESEARCH o E-FILE
2031- |(E-FILE)

32

2027-

28 TO

2031-
32

5 ITA | 4053 | MUM | 2026 [A] MANDKE FOUNDATION (E-FILE) i D E-FILE

2022-

23 TO

2031-
32

6 ITA { 4054 | MUM | 2026 [A] MANDKE FOUNDATION (E-FILE) D E-FILE

2022-

23to

2031-
32

7 SA } 56 | MUM {2026 [A] RELIANCE FOUNDATION HOSPITAL TRUST D

2027-

28 to

2031-
32

8 SA 57 | MUM | 2026 [A] RELIANCE FOUNDATION INSTITUTION OF EDUCATION AND RESEARCH D

2022-

23 TO

2031-
32

9 | sA’| 65 | MUM | 2026 [A] MANDKE FOUNDATION (E-FILE) " D e-file

BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER
AND SHRI PRABHASH SHANKAR, ACCOUNTANT MEMBER

PART HEARD MATTERS
At 2.30 PM
Srl Appeal Number Aii'::‘ Assessee ' Bench | Remarks
1| 17A {4142 | MUM | 2023 202221' [A] SUNIL MANOHAR GAVASKAR (E-FILED) ' I e-filed

Assistaht Registrar
1-Apr-2026



